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FAX NO. P, 01/09
Urgent
No.10/35/2011--Restg.
Government of India
Ministry of Communications &IT
Department of Telecommunications
20, Ashoka Road, Sanchar Bhawan
New Delhi, Dated z/*April, 2012
To
The Secretary,
Telecom Regulatory Authority of India,
MTNL Telephone Exchange Building,
J.L. Nehru Marg(Old Minto Road),
New Dellhi-110002
Subject: Appointment to the post of Member, Telecom
Regulatory Authority of India(TRAL).
Sir,
| am directed to enclose bilingual copies of the
advertisement inviting applications from interested and eligible
persons for appointment to the post of Member, TRAI It is
requested that necessary arrangements may kindly be made for
posting it on the website of TRAI by 1% May, 2012 positively.
2. This issues with the approval of Special Secretary.
Yours faithquy
Encls : As above ELH/
(S. Chandrasekhar)
May kindly see for information at D!rector(RB)
dak stage please. %/ : &/
1|5 - &
Secretary
- 5 5 )
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Governmeant o7 India
Ministry of Communications & 1T
Department of Telecommunications
Sanchar Bhavan. 20 Ashoka Road
New Delhi110001
Datzd 1% May 2012

ADVERTISEMENT

Subject: Appcointment tc the pest of Member, Telecom Reguiatory
Authority of India (TRAI).
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TRAL The T=zlecom Ftegulatory Authority of India (TRAlT was 2st

ui\

and is governed by the Telecom Regulatory Authority of India Act. 1957,
to regulate the telacommunications services and to protect the interzsts of
service providers and consumers of the telecom sector, to promots and
ensure orderly growth of the telecom sector and for matters connectzsd
therewith or incidental therato. Its functions include making
reconmmendations on (i) measures to facilitate competition and promots
gfficiency in the operation of telecommunication sarvices (ii) technological
improvaments in the services provided by the service providers and (iii)
measures for the development of tzlescommunication technology and
related matters. It has also to ensure compliance of tarms and conditions
of license, technical compatibility and sffective intar-connection bstwesn
differant service providers, regulate arrangement amongst searvice
providers of sharing their revenue derived from  providing
teiecommunication services, lay down the standards of quality of sarvice
to be provided by the service providers and ansure the quality of service
and conduct periodical survey to protact interest of the consumers and
ensure effective compliance of universal service obligations.

Terms of Appointment: One post of Member, TRAI will 5e falling vacant
on 30.09.2012. The tenure of the post is for a term not excaeding thrze
years or till the age of 25 vears, whichever is eariier. At present. the
Member. TRAI, shall be antitled to a pay package of Fla. u,1- 500/- per
month and will not be antitlec to government accommodation or transport,
An amployge of the GSovernment on his'her selection as Member. TFA|
shall have to retir2 from service befors joining 2s Member, TRAI

Qualifications: The gualifications for appointment to the post ars as

follows: "
e A person having special knowledge of and professional
gxperignce  in telecommunication ndustry finance,

accountancy, law. management or consumer affairs.



o Such nzrsan o may oF fiay noi havs sarved the ovEmmEnL N
case the person has served the Govermment it would bz
nzcecsary that such per son should have held the post of
Szorztary or Additional Secretary or the post of Additional
Secretary and Szcrelary in the Government of India or any
er_m;valenl post in the Centrai Governmant or the State

ovarnment for a panod of not iess than thres vears

Officers working in the Central or State Government, autonomous/
statutory organizations Public Sector Undertakings 2tc. shall send
their applications through proper channel,

Procedure ior Selection: A Szarch-cum-Selection Committes has been
constituted for selection to the said post In addition to applications
recesived through this advsrtisement, the Search-cum-Selection
Committee will have the authority to consider any other names for the
appointment tc the said post.

Apolication Procedure: Interested and zligible persons ars requested to
send ther applications in the prescribed format. which can be
downlcaded from the Department of Telecommunications wabsite
(hitp.//www.dct.gov.in/), alongwith copies of relevant documents to the
following address, so as to reach this office latest by 5.30 PM on
08.06.201Z  In case applications ars sent by z-mail, they should be
followed up by hard copy for confirmation.

Shri Malay Shrivastava,
Joint Secratary (T)
Room No. 318, Sanchar Ehavan,
0. Ashoka Road, New Delhi-110001,
T zlephone No. 23717411 FAX No 2327204¢
(e-mail address; [st-dot@nic.in)

Any application received after 5.30 PM on 08.06.2012. will not be
antenained.

JuRc

-

S Chandlaaekhar)
Director

"
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P. 04/09
L BN OO0
APPLICLTION FOFMAT FOR THE POST OF MEMEER, TELEZOWM REGULATIRY
LUTHORITY OF INDLE /TRAT), WNEW D LI
Jf snaze v mnufhaen anans amy itam, plezie aiall B0 Laners/dne,
1 Name {in block letters): e SN N
Dpace doro r.ﬂ..nl aph
Last Name. dury KAl Lt Dy
Middie Name: candidats
First Name - . a ’
Z, Father’'s Name:
B Marital Status:
4, Date of Birth (Please attach a copy of High Schoo! Certificate):
S Nationality:
B, Address for correspondence (in bjock letters) indicating clearly the
PIN Code:
7. Permanent Address (in block letters):
8. (a) Telephone and Fax Nos. (Off./Resi.):
(b) Mobile: ;
(c) e-mail ID:
9, Whether belonging to SC/ST/0OBC:
10. Educational Qualifications (in reverse chronological order):
"Name  of, Degree Year of! Division/ {Academic | Subject |
Umversnty/ ‘ . passing ‘ of, Distinction ' . Specia-iization
' Equivalent | ' ; marks/ | | i
Institution | | obtained | ., |

i. ! —

11. Employment Record (in chronological order starting with present post,
fist in reverse);

———— e — e ——

_N;mz_____& Desngnat:on scale o of Period of Nature of wark/ |
‘address of pay and whether! service | experience '
employer | regular/ deputation/ | From lTo i “
-
|

! __ I'adhoc . P

—_——— e — e —
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L2, Informiaion relanee e F5peLol Rntwledie 3
SiiE oEniolsiong, edperinice guouuel il redpes O

GraTie™ relAng U DRIDTOMIMIUTUC AU, R
Tihanlz, ALoounlandy, 1w, 8= TR DR LA A

SorsumE affars o relaling 1 agruneciang o

rertituninn: asalng with the aforas

QT Q7 wennEnde I ZUST INSOTUTIDNI

120 Fublizauon: Foany,  an ouwrnaln o of
NALISOEANLEThEnona randie with o Siaten end
IINES
+

14, Lwaras/honsars iFany
15, Ly other relevant infaormation:

16. Declaration:-

1 certify thar the forzgoing information & Zorrect ang completz ¢ the best of
my knowladas and bzlief and nothing nas bgen conczaleardistorted. If at any time, !
am found 1o have conczaled/distorted any maternial information; my appointment shall

be jiable Lo summary tarmination without notize,

Signature of the Candidate

70O BE FORWARDED BY THE HEAD OF ORGANISATION/INSTITUTION
{IN RESPECT OF CANDIDATES WORKING UNDER GOVERNMENT, AUTONOMOUZ
STATUTORY / PUBLIC SECTOP. UNDERTAFINGS ETC.)

Ministry/Desartment/Office of

Farticulars furnished by have beezn verified with referencs

to sarvice records and their correctnass cartifiea,

It is certified that no vigilance case is =2ither pending or contzmplated against the
above officar,

The Integrity Certificate in resp=ct of the above officer ic anclosad.

(Signature & Designation of the
Forwarding Officer with Seal)
Addrees:
Dated:
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